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Central Administrat ive iribuna

Pr i nc i pa I Bench

C.P. No. 338 of 2001

i n

O.A. No. 1785 of 2000

New:P'De I h i , dated this'the 11th January, 2002

HOM'BLE MR. S.R. AD IGE, VICE CHAIRMAN (A)
HON'BLE MRS. LAKSHMI SWAM I NATHAN, VICE CHAIRMAN (J)

1 Shri Rajeev Sharma,
S/o Shri Babu Lai',
Manager,

DeIh i Adm i n i s t rat i on Ho I i day Home,
Upper Road, Haridwar Li '

Shri P.C. Sharma,

S/o Shri H.C. Shastry, '
De I h i Admn . Ho l;,i day Home ,■
The Mai 1 , Mussoorie, •: /
Ut.tarancha i . • •' App1 i cants

(By Advocate: Mrs.; Mjnu Mai nee proxy
counsel forfShri. Arun Bhardwaj)

• Versus

Shri P.S. Bhatnagar,;
Chief Secretary,
Govt. of NCT of Delhi ;
5', Sham Nath Marg, Delhi

Shri Narendar Kumar,
Labour Commissioner,
Govt. of NCT of Delhi ,
15, Raj pur Road,
Delhi .

. . Respondents

nRHFR (OraI )

■SR. ADIGF. VC (A)

Mrs. Minu Mainee states that appl icants

grievances have been redress.ed. The C.P. is
dropped. Notices discharged.

err?

(Mrs. Lakshmi Swaminathan)
V i ce Cha i rman (J)

karth i k

(S.R. Ad i ge )
Vice Chairman (A.)


